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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS 

 

LOK SABHA 
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 DECEMBER, 2018 

                        

E-VEHICLE PERMIT 

 

540. SHRIMATI RANJANBEN BHATT: 

  

Will the Minister of ROAD TRANSPORT AND HIGHWAYS  
 

lM+d ifjogu vkSj jktekxZ ea=h 

be pleased to state:

 

(a) whether the Government proposes to exempt E-vehicles from the requirement of permit; 

(b) if so, the details thereof; and 

(c) if not, the reasons therefor? 

 

ANSWER 

 

THE MINISTER OF STATE IN THE 

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS 
 

(SHRI MANSUKH L. MANDAVIYA) 

 

(a) to (c)Yes, Madam.  The Government, vide S.O. 5333(E) dated 18
th

 October, 2018 has granted 

exemption to the Battery Operated Transport Vehicles and Transport Vehicles running on 

Ethanol and Methanol fuels from requirement of permit.  

 

. 

******* 


